Declaration of Assets and Liabilities
vear. 2022 T 2023
o AMARJEET. kOWIR son/daughterswite ot L ALl TESHWAR PANDIT
oot 35 ceeenense | YEAS, belonging to BfHARLEG"[SLATIVEA‘QYEMBLy

service and presently working as .QFFICE AT TENDANT. . ...
give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A, Detalls of movable assets

n
Q;/JE {Assets in joint name indicating the extent of foint ownership will also have to he

>
#\ol?/'(} 5r. Descripbon Sor Bependant 1 | Dependant-3 | Depengercd |
i & T X Jﬁ)ﬁhﬁﬁ“’“"w’
B TR 50,09/110.000/ | BHART] | BINAYAK. |
Cupesies ‘ ] l
'\Q}t‘)( o Ineeusons And EE"{I”G’S?AEJNQS
oqoqxq" . Non-Banking | A/C- NIL | NIL |
%Companies ILI'-?.C’?/ 13500/ ,
(i) | Bonds, =g g 7 R ; s
and , |
et N Min- NIL ] NiL
companies | I
(iv) | Other financlal | Lic ! !
nstitutions : !
Savings, LIC 6094 : !
i Poficies, etc i
{¥} | Motor Vehid
Gemisof | NIL | NIL | N | NIb
make, etc.)
(v} [Jeweliery (give | 0. D G10LD r
e 0% | NiL | NIb
i Ak 20g |sivEr
2509
(vh) g;ﬂg:r asselts, : ¥
as values
. of claims / NiL | N/b NLIL ;

Nate: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
compantes should be given.

* Dependant here means a person substaptiaily dependent on the income of the
employee.

/J{Tﬂ&‘y'?@;b Kamo™




8.
[Note: Properties in joint awnersh,

[ 8T T Description ] SeH T Spouse

p tndicating the extent of joint ownership wil

Oependin1 T Be

) " Agricuttural Lang 7
i - Location(s)

! - Extertt (Total

+ Survey number(s) l[iNu, I NIL | NIL

i Mmeasurement)
| -Current market value .

: i 2 T Daacad =
| No. : i Name(s) Name Name r Btc. Mame |
: Name | P Mame |

o~

NIL

: i

l
(iy | Non-Agriculturat Land
| - Loeation(s) I
| - Survey numper(s) INIL N
- Extent (Total I
i measurement) !
~Current markat value |
(i) | Buildings {Commerdal |
and residential) '
Location(s) :
- Survey /door
number:"s) i NiL
- Extent (Total
measurement)

value

NI L

|

|
B2 O I
| N
2 T S SN

(iv) | Houses / Apartments,
ete,

- Lacation(s) :
- Survey /door ‘NI, N
number(s) :

- Extent (Totai :
measurement) l |
- Current market :
value

- Current market ’
T
i

]

e et ——— - ———
- — e

NiL o NIL |

i | 2
{ | .
| = :

(v] | Others (such as e
. interest in property) N“'! Nl

L INIL [ NI

——

(2) I glve hersin below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please glive separate details

for gach item)

" Sr. | Description
Now

Reme & sddress of Rank / [mmwmuﬂngui
Financial Institutions(s) / O oy vteeanrratitbos

(@) 1 (i) Loans from Banks_

: {ii) Loans from financial
] institutions

NIL

(lity Government Dues:
! (2) dues to departments

3

: dealing with government

NIL

hat_ommmodaticn

() dues to departments
dealing with supply of
water

NIL

() dues ro departments
dealing with supply of
electricity

i

NLL

Amoajeet kao—




. transport (inetuding

aircraft and hedi
| () Other dues, any
I

(b)

the assessment yea

(i) Wealth Tax [Also

indicate the assessment
| Y®ar upto which Weaith i

L Fax return fifed,

| (i) Sales Tox [Oniy in

ments
dealing with governmeny

(1) Income Tax including
surcharge [Also indicate
r upto
i Which Income Tax Retum
i Mled. Give also Permanent
Actount Number {PAN) ;

] NIL ] 5

——— e —-

NI
R

lCcQwpR 400

NIL }

NEL

GPF/CPF/PRAN No. LI!O,!_O 5—3 €5 Z__BEE:-
Gender ™

{_ﬂ](nﬁ)
[:lo[oi?;TTQJQIS’}

Date of gimn

(DD/MMAYYYY)

Class/Group -

LE
e (BIHAR LEGISIATIVE ASEFHB Ly ]
(Full Name e.g. B.A.S.-Bihar Administrative Service,
8.5.5.- Bihar Secretariat Service e, )
fome Diserct KMAGARTA

Iherabydadaret?atmeabovedctaﬂsamtmetomebﬁtofmy
lmomedyaandbe!ief.

Name of Employee: AHARJEET—KU’ VJAR
Designation:, OFFJCE : AT TEN:DAH &

PlaoePATNA i
vepartment:. BIHAR UIDHAN SABHA PATNA

..........




